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FHHIE ' BRI T D 3T T GHF T
D (2) (3)
1 STARISTYR TSGR, Siccl
2 IR STTAR, ST
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4 EIIEIEA ATATHE, STafae!
5 EECIR FEAH], Hyen
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7 fiug fave, @RR, e
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9 SRR JERMHL
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11 IEECIS fo<are], sTHeare!
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13 e HERINKEEC
14 <A YaT, R, EwTs, are
15 R YR, Fall, A, FENy
16 feverd feverd
17 qd Frre (@uea) ueEr
18 sl THI, ST
19 ToIfeTaX AR, €
20 el Blal
21 EIRRIEI BRI, Wy, frafa
2 TR 3R, HS
23 STAR Seaq, RN
24 EIEE EiEE]
25 At el
26 ugE qUgeH
27 ~ HEER HedR, ¥y, e
28 g T, HEENg, S, ST
29 RL{ECEAtE TR, M@
30 Fr= feE, T
31 | T, Ues
32 T YA, AT
33 S LS G, G, WG
34 e 'W, RIER
35 Tan qa1, g3
36 ErR R, GG, Wt
37 ESRE a1, Hey, STRURA, Arig
38 oER R, 3w, TaEeeni
39 e RCRIRGIEEHE
40 g IEed, FER
41 FISITR IR, YOI, PR, O
42 I R
43 INEREY foraqdl, s, fasRr
44 et ESii| '
45 femrett e
46 TR AU
47 I IS, WrEE, AfETqR
48 SHin 3HE
49 fafeen fafewn, s, fads
50 qfem e (Fugeyay) HUEETe, WU, JEal8
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No.E-2087-1I-10-47-98 Part-V.—In exercise of thé powers conferred by sub-section (6) of Section 9 of the
Code of Criminal Procedure, 1973 (No. 2 of 1974) and in supersession of all previous Notification issued in this
behalf the High Court of Madhya Pradesh is pleased to direct that with effect from Ist August, 2010, the Court of
Sessions specified in column (2) of the Table below shall ordinarly hold its sitting at the place or places specified
against it, in column (3) of the said Table, namely —

TABLE
S. No. Court of Sessions Ordinary Place/Places of Sitting

(1) @) | 3)

1 Alirajpur Alirajpur, Jobat

2 Anuppur Anuppur, Kotma

3 Ashoknagar Ashoknagar, Mungaoli

4 Balaghat Balaghat, Waraseoni

5 Barwani Barwani, Sendhwa

0 Betul Betul, Multai

7 Bhind Bhind, Lahar, Gohad

8 Bhopal Bhopal

9 Burhanpur Burhanpur

10 Chhatarpur _ Chhatarpur, Nowgaon, Bijawar
i1 Chhindwara Chhindwara, Amarwata

12 Damoh Damoh

13 Datia Datia, Seodha

14 Dewas Dewas, Kannod, Sonkatch, Bagli
15 Dhar Dhar, Kukshi, Manawar, Sardarpur
16 Dindori Dindori
17 E. N. (Khandwa) Khandwa

18 Guna Guna, Chachoda’

19 Gwalior Gwalior, Dabra

20 Harda Harda

21 Hoshangabad Hoshangabad, Sohagpur, Pipariya
22 Indore Indore, Mhow

23 Jabalpur Jabalpur, Sihora

24 Jhabua Jhabua

25 Katni Katni

26 Mandla Mandla

27 Mandsaur Mandsaur, Bhanpura, Garoth

28 Morena Morena, Sabalgarh, Jora, Ambah
29 Narsinghpur Narsinghpur, Gadarwara k
30 Neemuch Neemuch, Manasa

31 Panna Panna, Pawai

32 Raisen Raisen, Begamganj

33 Rajgarh Rajgarh, Biaora, Narsinghgarh
34 Ratlam Ratlam, Jaora

35 Rewa Rewa, Mauganj

36 Sagar Sagar, Khurai, Rehli

37 Satna Satna, Maihar, Amarpatan, Nagod
38 Sehore Sehore, Ashta, Nasrullaganj
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(D (2) , (3)

39 Seoni Seoni, Lakhnadon

40 Shahdol ’ Shahdol, Beohari

41 Shajapur Shajapur, Sujalpur, Agar, Susner
42 Sheopur Sheopur

43 Shivpuri Shivpuri, Karera, Pichore

44 Sidhi . Sidhi

45 Singrauli Waidhan

46 Tikamgarh , Tikamgarh

47 "Ujjain Ujjain, Khachraud, Mahidpur
48 Umaria Umaria

49 Vidisha ' Vidisha, Basoda, Sironj

50 West Nimar (Mandleshwar) .. Mandleshwar, Khargone, Barwaha -

%. 3-2088—-10-47-98 HI-Uid.—HeAwey fafaa e afuftaw, 1958 (Wi 19 T 1958) & €N
12 F IUERT (1) g Y ufEE W wEm A R g aon 39 dey ¥ 9 w oqd w1 g sfugETe sl
Hfafied wd gy, 9=0 EwE fa <a § o oty ¥ vos fofsa e & fod fafy ok fourd w6 fawm =t
S Al 3213 L 1-2-2010-3FE-9 (TF), fati 26 #2010 g w@fa foen =i & =@,
i 1 enT, 2010 ¥ YAF WEEE F e A @ R gl & wem (3) H ag-fatifiie e % gemmed
a%"ﬁ,?ﬂ%ﬁi:——

[t
T fiten =i % e BT H1 T
1) () | | (3)
] SASIGR : SRR
2 ST ' o
3 AT KINIERN
. S i
5 Fgartt A
6 e A
. fivg fyue
8 e e
9 AR &
10 BRL )
" el JEECIE
2 e <
13 afeen e
14 2o ik
15 R o
" feverd feverd
17 7d Frg (avean wred
18 sl A
e " b bae E
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(1 (2) (3)
19 ECHIGREY REHITGRE
20 T 3t

21 Y RRIEI
22 EESIY RN

23 EEGRR HTAR
24 EIECH] EECH
25 HeAt wHeA
26 HUZA gl
27 HEHR HEER
28 e gen

29 EREERR TR
30 Btk =
31 =T 1

32 T qIEA
33 R R
34 EGIG I EGIL
35 Qan JEN

36 R |
37 LSRRI ESGEI
38- HER HRER
39 faat Faart
40 M| BB
4 TR YR
42 YR g
43 g INERH
44 ot e
45 Fermett |
46 AFHG EERUCS
47, I IR
48 ELIte] saf
49 fefean Bt
50 USRI

o= g (HveavaR)

No.E-2088-I1I-10-47-98 Part-V.—In exercise of the powers conferred by sub-section (1) of Section 12 of
the Madhya Pradesh Civil Courts Act, 1958 (No. 19 of 1958) and in supersession of all previous Notification

issyed in this behalf the High Court hereby directs that the Court of District Judges established by the Law and
Legislative Affairs Department's Notification No. 3213 F. 1-2/2010/XXI-B (One), dated 26th May 2010 .
Civil Districts in the Madhya Pradesh all sit with effect from 1st August, 2010 at the headquarters of district as

<spprs

A
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specified in column (3) of the Table below against each court, namely :—

TABLE

S. No. Civil District Judges Place of Sitting
(D @) (3)
1 Alirajpur Alirajpur
2 Anuppur Anuppur
3 Ashoknagar Ashoknagar
4 Balaghat Balaghat
5 Barwani Barwani
6 Betul Betul
7 Bhind Bhind
8 Bllopal Bhopal
9 Burhanpur Burhanpur
10 Chhatarpur Chhatarpur
11 Chhindwara Chhindwara
12 Damoh Damoh
13 Datia Datia
14 Dewas Dewas
15 Dhar Dhar

16 Dindori Dindori
17. E. N. (Khandwa) Khandwa
18 Guna Guna
19 Gwalior Gwalior
20 Harda Harda
21 Hoshangabad Hoshangabad
22 Indore Indore
23 ~ Jabalpur Jabalpur
24 Jhabua Jhabua
25 Katni Katni
26 Mandla ‘Mandla
27 Mandsaur Mandsaur
28 Morena Morena
29 Narsinghpur Narsinghpur
30 Neemuch Neemuch
31 Panna Panna
32 Raisen Raisen
33 Kajgarh Rajgarh
34 Ratlam Ratlam
35 Rewa Rewa
36 Sagar Sagar
37 Satna Satna
38 Sehore Sehore
39 Seoni Seoni
40 Shahdol Shahdol
41 Shajapur Shajapur
42 Sheopur Sheopur
43 Shivpuri Shivpurt
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(1) (2) (3)
44 Sidhi Sidhi
45 - Singrauli Waidhan
46 _ Tikamgarh Tikamgarh
47 Ujjain Ujjain
. 48 ' Umaria Umaria
49 Vidisha Vidisha
50 West Nimar (Mandleshwar) Mandleshwar

. €-2089-tl-10-47-98 I-Uie.—nHeagew fafae =mmerm sfufmm, 1958 (wdis 19 G 1958) I HWI
1zaﬁ3qﬂm(1)mmwﬁaﬁaﬁwﬁﬁaﬁgawwmaﬁmﬁaﬁnﬁtﬁaﬁwaﬂw@aﬁ
SIfafiad #%a gY, =4 =MAer, Heney Few S ¥ ety ¥ vdw fufye fel ¥ e fafy sin faurh =
faum =t sifoger shai® 3214 W1 1-2-2010-gTE-a (W), FeAw 26 T 2010 R w@ifd Srq el =N,
fafoer =mnedte, wom ol aon fafaer =emfe, fida o % =, T‘amamm 2010 @ 9 & ® wrof H
T fafeet fe & ard fafifde sl w939, el —

Reft

. fafaw fot AT foren =metw Tafae =arndie wem fafaer =ararde fada

ED &1 & e ' EUi O DI Tl & =g
37 & el ECalcoi P ipicei 31 & AR
v EDIE | = & o Atk ™o HY e
(M (2) (3) (4) (5) (6) M (8)
1 ARSI ARSI 2 TSGR 1 IATR 1
e 1 e e 1 SicCS 1

2 A AR 0 AR 1 AR 1
Haa Eace: 1 Eare 2

, : » ]

3 IEEHTR STINHTR 2 SMFHTR 2 SAMHAR 2
N - ﬂ 1 - ﬂ 1 - ﬂ .1

il 1 S5 1

4 SR AT - g g AT 6
qrfger grfga 2 EINIECE 1

e 1 T 1

E Tl 1

5  dEart qEart 2 EECIE 2 EECIE( 2
Geren 2 Ty 1 Fyay 1

TR 1 TR 1

- 3fSE 1 =i 1

6 e e 2 et 3 EbSl 5
. eI 3 TS 2 LIRS 2

Fagel 1 Fgeg 1

ST 1 ST 1



